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BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE,CHENNAI

Original Application No.51 of 2016(SZ)

IN THE MATTER OF

Tribunal on its own motion-
SUOMOTU Based The Times of
India, Newspaper dt:07.03.2016,
Chennai Edition “Dumping building
debris Behind Pallikaranai
Marshland”

Versus

. The Principal Secretary to the
Goveernment, Department of
Environment and Forests
Chennai

2. The Secretary to Government,
Public Works Department,(WRD)
Chennai

3. The Tamil Nadu State Pollution
Control Board Rep. By its
Member Secretary,

Chennai

4. The Commissioner,
Corporation of Chennai,
Rippon Building, Chennai.

5. The Managing Director,
Chennai Metropolitan Water
Supply and Sewerage Board,
Chennai.

6. The President,
Beluah Nagar and Periya
Mutharamman Nagar,
Plot Owners Welfare Association,
4"Street KPK Nagar,
Kallukuttai.

.!.-M
o

M.R. JAISHANr.AR, ME.,
Executive Engineer
8TP (South) / S Initiatives
L
Nesapakkam
68, Anna Man Road M G.R. Megar,
Nom"”“ am (1 #nr3i800 078,

...Applicant(s)

Afpatali

A.PUSHPALATHA, ME.,
Superintending Engineer-(WWT&R),
CMWSSB,

No. 1, Pumping Station Road,
Chintadripet, Chennai-600 002.



7. The District Collector
Kancheepuram District,
Kancheepuram

8. The District Collector
Chennai District,

9. The Tahsildar
Sozhinganallur Taluk

...Respondent(s)

REPORT FILED BY THE 5" RESPONDENT

A e e

I, A.Pushpalatha, D/o. Ramakrishnan, Hindu, aged about
57 years now working as Superintending Engineer (WWT&R) in the
Chennai Metropolitan Water Supply and Sewerage Board
(CMWSSB), having office at No.1, Pumping Station Road,
Chintadripet, Chennai - 600002 do here by solemnly affirm and
sincerely state as follows.

1. | am the Superintending Engineer (WWT&R) of the Chennai
Metropolitan Water Supply and Sewerage Board (CMWSSB),
Chennai on behalf of 5" Respondent herein and well acquainted
with the facts of the case from the connected files.

2. The Hon'ble NGT had disposed of the Original Application No.
51 of 2016 is disposed of with following directions on 31.01.2022:

“106(vii) The Greater Chennai Corporation as well as the CMWSSB are directed
not to discharge any untreated sewage into the pallikaranai marshland or
do any act in the dumping ground in such a way as to encroach into the
water body and pollute the water quality in the water body by their
activities. If any such acts have been committed by them in violation of
the solid waste Management Rules, 2016,Water (Prevention and Control
of Pollution ) Act 1974 and Air (Prevention and Control of Pollution) Act
1981, then the Tamil Nadu Pollution Control Board is directed to take

appropriate action against them is accordance with law”
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3. | hereby submit

3

the compliance report

of the Chennai

Metropolitan Water Supply and Sewerage Board to prevent
discharge of untreated sewer into pallikarani marshland as tabled

below.
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4. Itis therefore prayed that, this Hon'ble Tribunal may be pleased to accept my
response on behalf of the 5" Respondent Board and thus render Justice,

A Apalabes"

Solemnly affirmed at Chennal on
This day of 8" Aug 2023 and signed sf‘p .ﬁgﬁms%gﬁmf Ve

his name in my presence.
No. 1, Pumping Station Road,
CMnudmm Chennal-600 002,
A

I ! N

BEFORE ME
Advocate,Chennal

. g

M.R. JA|s Ah <, .

§TP (Sou\h) I Sw?a"o‘.,"““‘""’ ¢

?»Jeub"“""‘ sTP
o 68, Anna Mar F-1ad .?ogw

o Chennad Counsel for 5th

No»w‘"
Reponsent



